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1984.85 1985.86 

Uttar Pradesh 

Madhya Pradesh 

Rs. 227.64 lakhs 

Rs. 336.00 lakhs Rs. 173.00 Jakhs 

On the basis of a supplementary 
Memorandum presented by the GO\rern-

m ent of Madhya Prad csh a Central 
team visit cd the Stat e in April, 1985 
and submitted a report to Govt. The 
Ministry of Agriculture will be takiflg 
8uitabi e decision shortly On the b~sis 

of the 'ecommendations of tb-! HiJbt 
level Committee on Relief. 

(c) Yes, Sir. 

Cd) The progr ess in providinr 
drinking Water all over the country is 
indicated below: 

Sub-Sector Percentage of 
population 

covered as on 
31.3.1981 

Percentage of 
pop01ation 

expe~t ed to be 
covered at the 
end of VI Plan 

Ulban Watl.:l Supp1y 

RUral Water Supply 

Rural San it::\! ion 
------ --- -- -

Official Secret Act 

6321. SHRIMATIINDUMATI 
BHATTACHAR Y A : 

SHRI K. RAMAMURTHY: 

Will th~ Mini~~er of INFORMA-
TION AND BROADCAS1ING be 
plea~ed to slat c : 

(a) whether Chairman of th: Pl ess 
Council has sUfrgcstcd rcp:al of the 
Official S(C,cts Act which tended to 
infringe upon Ih..: freedom of the press 
and was a hangov.cr of colonial 
administration: 

(b) if so, the details of the sugges-
tions and obsc1\'at ions of the Chairman 
of Press Council: 

(c) the cont cmplation of Govern-
ment fn the matt cr : ar.d 

77% 

310/0 

27% 

0.5% 

33% 

0.95% 

(d) whelher Government haVe any 
proposal to amend th~ Official Secrets 
Act to make it morc liberal? 

THE "MINISTER OF STATE OF 
THE J\UNISTR Y OF INFORMATION 
AND BROADCASTING (SHRI V. N. 
GADGIL): ~a) to (c): The PreSs 
Cour.cii of India has forwarded some 
sugg,_ St iors for the amendment of the 
Officials SeC ets Act. Broadly speaking, 
th'~y have recommendo:-d that the 
fo:lowing shou.:d be considered as 
official secr~lS : 

(i) Defence or security of the 
nation ~ 

(ii) Foreign relations; 

(iii) Monetary policy, foreign ex· 
change po~icy, econolUi~ plan. 
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and pOliecis, commercial or 
financial information, where 
p:-emalure disclosure may 
harm the national interest or 
provide oportunitics for unfair 
financial gains to privat e 
interests; 

(iv) Information which is (a) likely 
to be helpful in the commis 
sion of offenc e ; (b) likely to 
be helpful in facilitating an 
escape from 1 ega 1 custody or 
to be preducial to pr 'son secu-
rity ; or (c) likdy to impede 
the p:-evenlion or det £ction of 
offer.ce~ Of the aop Chci·sion 
or prose u1 ion of off cnde1 S : 

(v) Private irJormation given to 
lhe Gove~ nmcnl i~ cor,fidcr.ce : 
and 

(vi) Trade secrets. 

The GoVerr,ffient has not taken any 
view on these sug!:;estiops yet. 

(d) There is at present no proposal 
to amend the Official Secrers Act to 
make it more libe1 al. The Second 
Press Commission has, however. made 
certain re(..ommer.dat ions 'n this regard. 
Th'ese recommendations arc receivin~ 
attel1tion of the GOVernment. 

Surprise Checks of Goods by lSI 
New Delhi 

6322. SHRI MOOL CHAND 
DAGA: Will the Minister of FOOD 
AND CIVIL SUPPLIES be pleased to 
state: 

(a) whether Indian Standard Insti-
tution, New Delhi is supposed 10 draw 
foar samples each from the factory 
and the market for surprise check in 
respect of each of the operative 
licences; 

(b) if so, the number of such 
licences tested in surprise check during 
1983.84 and 1984-85 separately; 

(c) the arrangements avai1able for 
testing the it ems in the laboratories and 
th e annual expenses fOT such tests in 
the departmental laboratories and out-
side labo ratories dUring the last two 
years separately; 

(d) the circums'.ances under which 
tests have to be got done in outside 
labortories ~ and 

(e) the number of samples tested 
in the departmental labs and outside 
labs during the above period? 

THE MINISTER OF FOOD AND 
CIVIL SUPPLIES (RAO BIRENDRA 
SINGH): (a) The di aw~l of samples 
val ics flo.n produc[ to product dtpend-
~ng UpOn the qua~tum of production, 
contir.uity of production, nature of the 
p;'oduct and ~v~li)ability in the market. 
In general, attempts are made to draw 
.bout four fac~ory and four market 
s3mples. 

(b) The rumber of surprise checks 
c:1rricd out on licer.cees dUl ing 1983-
84 ard 1984-85 were as under: 

Period No. of surprise 
checks 

1983-84 
1984.85 

19,564 
21,438 

(c) The arr::mgements arc aV<lilable 
in lSI lubo,ato-i~~ for testing of mOst 
of the producf SCOVel d ur.dcr certifica-
tio,i. The oUls;de J cco(;;,nisld labora-
tories arc used whc' e such facilities 
are no: aV.li 'ab! c or the lSI Ia boratories 
a, c overloaded. Th~ ar,nual testing 
expenditu:- e for 1983-84 and 1984-85 
was as und cr : 

Period 

1983.84 
1984-85 

--- .~ ~-------
T l'SI j"g Exp~r.ditu!e (in 

111 illion of Rupees) 

J51 Labs. 

5.740 
6.667 

(Est imates) 

Outs'de Labs. 

1.906 
2.200 

(Estimates) 




